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Confirmation of Medical Officers

G.D.0.II

6066. DR. A.U. AZMI: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state: |

(a) whether it is a fact that Medi-
cal Officers, G.D.O. II recruited through
the U.P.S.C. in 1977 have np! as yet
been confirmed, although they have
since completed two years probation-
ary period;

(b) if so, the number of such
G.D.Os and the reason therefor;

(¢) how long it will take to confirm
them; and

(d) the csgiteria laid down for con-
firming such ‘persons recruited through
U.P.S.C. when persons recruited to
other All India Services through the
U.P.S.C. are normally confirmed after
completion of their probation of two
years?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (SHRI NIHAR RANJAN
LASKAR): (a) Yes.

(b) 220

(c) and (d). The G.D.O. Grade 1I postg
(junior class I scale) are initially filled
against temporary vacancies, The con-
firmations in this Grade are affected
after the officers have completed two
years probation subject to availability
of permanent vacancies. The officers
appointed in 1977 will be considered for
confirmation when permanent vacanci-
es become available, The number of
permanent vacancies is determined by
conversion of temporary posts into
permanent posts and takingz into ac-
count the permanent posts which fall
vacant due to normal wear and tear.
All the Organisations which participate
in the Central Health Service have bteon
requested to complete the work of con-
version of temporary posts into per-
manent ones in accordance with the
Government instructions in the matter.

Unauthorised and ¥egal Unloading of
Steam Coal Wagons by Railway Ad-
ministration

* 6067. SHRI RAMJIBHA]I - MAVANI:
Will the Minister of RAILWAYS ©Le
pleased to state: ’ o

(a) whether it is a fact that Morvi
Roofing Tiles Manufacturers Associa-
tion, Morvi (Gujarat) has written to
the Chairman, Railway Board in con-
nection with unauthorised and illegal
unloading of steam coal wagons by
Railway Administration on the 11th
February, 1981;

(b) if so, the details thereof; and

(c) the action which has been taken
thereon and_ the outcome thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) Yes.

(b) It was represented by Morvi
Roofing Tiles Manufacturers Associa-
tion, Morvi that 32 BOX wagons of
coal loaded for them were unloaded
by the Raliways.

(¢) Western Railway has informed
the Railway Board that they intercep-
ted 26 BOX wagons of coal and utilised
them in various loco sheds on that
Railway to avoid canceilation of {irain
serivices. The coal loading zonal rail-
way has already been advised to com-
pensate them for this interception.
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Handling Rates to Railway Hammals

8069. SHRI GEORGE FERNANDES:
Will the Minister of RAILWAYS bhe
pleased to state:

(a) the handling
Railway Hammals on various

ways;

rates paid to the
Rail-

(b) whether there has been a de-
mand from the South Central Railway
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Hammals' Federation for an increase
in the handiing rates;

(c) if so, the details thereof; and

(d) the Government's decision there-
on?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) Handling rates vary from
place to place and the payment to la-
bour is made in some places on piece-
rate basis, in others on wagon-load
basis or on the basis of daily-rate per
labour. On South Central Raiulway.
they are paid on piece-rate basis, 1re.,
according to weight handleri, at the
rate of Rs. 6 per hundred quintals
on Secunderabad and Hyderabad Dlvi-
sions and Rs. 10/- per hundred quln-
tals in Vijayawada Division.

(b) to (d). South Centra! Rallway
Hammals' Federation has represented
for enhancement of the rate from HRs.
6/Rs. 10 to Rs. 21 per hundred quin-
tals. The demand is under considera-
tion of the South Central Railway.

Publicity Office of Delhi Transport
Corporation
6070. SHRI RATANSINH RAJDA:

Will the Minister of SHIFVING AND
TRANSPORT be pleased io state:

(a) what is the composition of the
Publicity Office being maintained by
the Delhi Transport Corporation for
publicity on its buses and other items;

(b) the total expenditure incurred
on Publicity Office during the last three
years, year-wise; and

(c) the total amount uf revenue re-
ceived by the Delhi Transport Corpora-
tion for publicity on its buses (back
panels, side panels, complete bus),
queue shelters and hoardings in its de-
pots and colonies during the last three:
years, year-wise and itermn-wise?





